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tbe trade classification. Export figures 
for  both varieties at gur for the years
1958-54 to 1935-50 are as under:—

Year Quantity exported
1933-54 1,348
1* 54-56 9,071
1055-98 23,013

From January to April, 1957, the 
export o f cane jaggery was 7,485 tons.

(c> Yes, Sir.
<d) The number ot factories is 245 

of which 239 are located m Bombay 
and 6 in U.P.

(c )  Information regarding demand 
of gur in the present Bombay State is 
not available. However, during the 
year 1955-56, before re-organisation, 
the demand was 4.14,267 tons

Border Incidents
1421. Shri P u fa r k ir :  Will the

Prime Minister be pleased to state:

(a) the number o f border incidents 
which have occurred during the period 
from 1st August to the 15th Novem­
ber, 1967 on the Indo-Pakistan borders 
of East Pakistan; and

(b ) the extent o f loss o f life and 
property on the Indian side?

The Deputy Minister of External 
Affairs (Shrimati l^kshml Meson):
(a ) Twenty-two. This does not 
include figures for West Bengal and 
Assam for the first half o f November.

(b ) Three Indian nationals were 
killed. 9 injured and 4 kidnapped. 
Property worth about Rs. 3,500 was 
lost.

Displaced Persons In Fsjn***,» "

14*2. Shri Onkar Lai: Will the
Minister o f Rehabilitation and Mino­
rity A ttain  be pleased to state:

(a) the total number o f displaced 
persons who have been rehabilitated 
in agriculture at Kishanganj colony 
in Kotah District Rajasthan; and

(b ) the total acreage o t  land given 
to them?

Tbe Minister of BebaWtttetten and 
Minority Affairs (Shri Mehr Ctumd
Khanna): (a) and (b ). The informa­
tion is being collected and Will be laid 
on the Table of the Lok Sabha.

Displaced Persons at Kotah

1423. Shri Onkar Lai: Will the 
Minister of Rehabilitation and Mino­
rity Affairs be pleased to state:

(a) the total number of displaced 
persons in Kotah District whose loans 
have been sanctioned but not paid;

(b ) the total amount of such loans;
(c) the reasons for non-payment;

and
(d ) the steps Government propose 

to take to expedite payment of these 
sanctioned loans?

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Ofeaad 
Khanna): (a) to (d ). The informa­
tion is being collected and will be laid 
on the Table of the Lok Sabha.

Small Scale Industries in Kofak 
District

1424. Sbri Onkar Lai: W ill the 
Minister o f Commerce and Indnstiy
be pleased to state:

(a ) whether any programme has 
been formulated in consultation with 
the Small Industries Service Institute 
for the development o f Small Scale 
Industries in Kotah District during the 
year 1957-58; and

(b ) if so, the nature of the pro­
gramme?

Tbe Minister of Industry (Shri 
Manahhal Shah): (a) and (b ). No
separate programme has been formu­
lated by the Central Government for 
the development of Small Scale Indus­
tries in Kotah District during 1957*58.

The Government of Rajasthan are, 
however, running a Model Carpentry 
Workshop at Kotah with aid from the 
Central Government. The Government 
of India have sanctioned a grant of 
Rs. 16,340 during 1967-58 for tbe 
above workshop.




